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SHRI K. RAGHU RAMAIAH: 5o
far as the workers employed by the
public authoritieg like the CPWD are
concerned, they entrust the work to
registered contractors who are under
certain obligations to pay proper
wages ete. Now, if there are any
cases where such exploitation takes
place, 1 would certminly welcome
suggestions end if any hon. Member
has any information, under what
categories and types it happens, and
he gives it to me, 1 shall look into
them.

Revised Pay Scales of College/Uni-
versity Teacherg in Gujarat

*465. SHRI P. G. MAVALANKAR:
Wiil the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether Government of Guja-
rat have agreed to Iimplement the
U.G.C. revised pay scales, as per Sen
Committee Report, for college tea-
chers and university professors all
over Gujarat;

(b) if so, the facts of such imple-
mentation; and

(c) what i8 the additional fund
mvolved?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. 8. NURUL HASAN): (a) to
(€). iAccording to the inforimation
furnished by the Government of
Gujaret, the State Government has
agreed in principle to accept the
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ing implementation have not been
received,

SHRI P. G. MAVALANKAR: Be-
fore I ask supplementaries, I need
your assistance and guidance hecause
you will see that in parts (b) and
(c) of my question, I have specil-
cally asked: “(b) If so, the facts of
such implementation and (c) what is
the additional fund involved?". The
answer given is that detailed informa-
tion had not been received How
am I tp ask further questions? Im-
plementation is an important part. I
must know the figures involved.

MR. SPEAKER: The hon. Minister
will tell you that.

PROF. §. NURUL HASAN: The
announcement by the Government of
Gujarat took place on the &rd
March and then again on March 13
They have uccepted the recommenda-
tions of the Government of India in
thig respect. But precise calculations
had to be done, teacher by teacher and
college by college and it will take a
few Qays. It the hon. Member is
interested in knowing the approxi-
mate amount, I can give that but this
is sulbject to revision. For January
and February 1873 the total amount
would be Rs. 531 lakhs; for 1973-74
the total additional amount would
be Rs 31.88 lakhs and for 1074-75 it
would be Rs. 35 lakhs Of this 80
per cent would be the ghare of the
Central Government and 20 per cent
will be the share of the Btate Gov-
ernment, The State Government arg
making their calculations ang it will
take a little time. They have only
said this: The Government accepted



SHRI P. G. MAVALANKAR; Thy

eInor,

UGC scales had been accept-
i prineiple and would be imple-
mented very soon, that they withdrew
their threatened boycatt of the Um-
vermity and college examination I am
personally not happy that thety should
have threatened Mke, this but they
withdrew it—In view of all these
developments, will the implementation
take place in actual fact very soon,
and whether it will be done retros-
pectively frem 1st January, 19737

Committee report 38 recommended by
the Governmant of Indis”. If that
is the correct impeession, may I kaow
whethar in the prosess of implemen~
tation the Guiszat astministastion will
soe that this partioulse promise, this

i
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PROF. S, NURUL HASAN: In the
scheme that we¢ communicated to the
State Gowernment, we stated that
Central asaistanec would ‘ne linked to
certaip conditions and they included
that recruitment to the categorie, of
teachers, lecturers, readers, prolessors,
efc. in universities shall be strictly
on merit on the basis of all-India
advertisemants and selection, that for
future posts of lecturers in umversi-
ties ag well ag colleges. the minimum
qualification shall be met as are
determinad by the UGC from time to
time, that for the existing lecturers
the new qualificetiong weuld not be
applicable but whatever qualifications
was prescribed by thg university ac
the mummum gualificatien, in case the
existing lecturers did not possess those
qualifications, they would have to
acquire that but so far as the new
antrants wre concerned they would
have to acquire the qualification as
prescribed by the UGC.

st swt oW fag : wow of, oW
¥ X v steft ¥y o & Famewy &
Az & FF A< Frdvaror o gerdreror
g & W o dereo & STy ofy
#r wrwo ¥ orf § 1 feroeft are gty
v WA & W weeT X fawad et
¥ firwss & S & quaer e
Rt fr g Jrrary wrfo go gHo
w Pt W o3-S el ¥ et
1 oR e ¥ vl ® W
O g ETwre i by vy wrgey
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SHRI P, M. MERTA: May I know
why thig inordinate delay has taken
place 1n implementing the UGC
revised gay scales in all the univer-
sitles ©f Gujarat and whether Gov-
erntnent proposes to take any action
agalust those responsible for it?

PROF. 8. NURUL HASAN: ‘The
Government were considering this
matter and they have taken a deci-
siofy, They have their own mechinery
of mading calculstions or taking
other factors into conzideration

it o ¥ foy : § ag s A
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Termgz and Comnditiong of Loans for
Godavari Barrage Project by World
Bank

*466 SHR] M. RAM GOPAL RED-
DY. Will the Minister of AGRICUL-
TURE AND TRRIGATION be pleased
to refur to the reply given to Un-
starred Question No. 848 pn the 24th
February, 1975 regarding Foreign
Agsistance for Irrigation Projects and
state the terms and conditions of the
loan of 45 millon dollars agreed to
by Worly Bank for Godavari Bafrage
Projects in Andhra Pradesh?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI KEDAR NATH
SINGH): A statement is laid on the
Table ot the House.

Statement

The terms and conditions of the
loan of 45 million Dollars agreed to
by the World Bank for Godavarl Bar-
rage Project in Andhra Pradesh are
‘broadly as follows:

(i) The loan is interest-free but
carries a service charge at the rate
of 3/4 per cent per annumi on the
principal amount for the credit

withdrawn and outstanding from
time ¢n Hme





